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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 59/2019 (WZ)

In the matter of:

Sakharam Asaram Kale & Ors. ... Applicant
Versus
The Regional Officer MPCB & Ors ... Respondents

CLARIFICATORY AFFIDAVIT ON BEHALF OF
RESPONDENT NOS. 2 TO 4 (NHAI)

It is most humbly submitted on behalf of the Respondent Nos. 2 to

4 as under:

1. This Affidavit is being filed pursuant to the specific directions
issued by this Hon’ble Tribunal vide its Order dated 27.11.2024,
wherein Respondent Nos. 2 to 4 (NHAI) were directed to place on
record complete details regarding the permissions obtained for
tree felling, the number of trees felled, the compensatory .
plantation undertaken, and to clarify the discrepancy between
no. of trees felled and the corresponding permissions granted for

such felling of trees.

2. The answering Respondent submits that tree felling undertaken
for the road project was carried out strictly in accordance with
permissions granted by competent authorities including District
Collectors, Sub-Divisional Officers and Forest Authorities,

‘depending on the nature of land involved.

THCGE
Notary Gevt. of india Reg No- 57207
Chh. Sambhajinagar 431:003.
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3. The answering Respondent submits that the earlier affidavit
dated 24.01.2022 had mentioned that 20,694 trees were felled.
However, as recorded by this Hon’ble Tribunal, permissions for
felling of only 8,286 trees had been annexed previously. The
answering Respondent submits that the said figure was based on

of documents available at the

only partial collation

contemporaneous stage.

4. The answering Respondent submits that pursuant to the Order
dated 27.11.2024, NHAI undertook a comprehensive exercise of
reconciling all permission records. It is submitted that upon
complete verification, the total number of trees permitted to be
felled for the subject project is 21,195, comprising of 20,881 trees

in non-forest area and 314 trees in forest area.

sl Tree Cutting ) Plan?ation
No Taluka District Ratio | Required as
Non Per Order
Forest Enrs
South Solapur 372 1:2 744
' Solapur
2 North Solapur 260 1:5 1300
Solapur

3 Tuljapur Osmanabad 2194 1:5 10970
4 Osmanabad | Osmanabad 2618 1:5 13090
5 Kalamb Osmanabad 2971 1:5 14855
6 Washi Osmanbad 4924 113 1:5 25185
7 Bhoom Osmanbad 44 1.5 220

- 8 Beed Beed 3079 201 1:2 6560
9 Georai Beed 1450 1:2 2900
10 | Ambad Jalna 1752 1:5 8760
11 | Paithan Aurangabad 397 1:2 794
12 | Aurangabad | Aurangabad 820 1:2 1640

20881 314
Total 21195 87018

o W
TEFOREME

stary Govt. of india Reg No, 57807
{hh. Sambhalinagar 431 604
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The answering Respondent submits that all permissions so
obtained have been compiled and annexed -collectively as

Annexure- R1 to this Affidavit.

[ state that the difference between the earlier figure of 20,694
trees and the present reconciled figure of 21,195 trees is due to
staggered receipt of permissions from different field offices and
incomplete collation of records at the earlier stage. The present
affidavit brings the complete, district-wise and taluka-wise

position on record.

The answering Respondent submits that as per the conditions in
the permissions granted, compensatory plantation was required
to be undertaken in different ratios such as 1:2 and 1:5

depending on the area and authority granting permission.

The answering Respondent submits that on the basis of these
ratios, the total compensatory plantation requirement for the
project amounts to 1,08,213 saplings. This includes 87,018
saplings required in non-forest areas and 21,195 saplings

required in forest areas.

The answering Respondent submits that NHAI has undertaken
compensatory plantation through authorised contractors, the
State Forest Department and designated agencies, and plantation
has been carried out along median strips, roadsides and on land

provided by the Forest Department.

That the answering Respondent submits that a total of 2, 88,919
trees were planted as a measure of afforestation. That the

following table displays the statistical data regarding the number

iGE
Reg No, 57807

Chh. Sambhajinagar 434 001,
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of trees cut and the abundant afforestation undertaken by the

answering Respondent:

Trees Cut Trees Planted
Non-
Forest
Forest Total Avenue Median Total
Area
Area
314 20881 21195 143388 | 145531 288919

11. The answering Respondent submits that the plantation includes
species such as in Avenue karanj, Neem, Kachnar, peepal,
Banyeen tree, Shisam, Sisso, Conocorpous, Gulmohar & in
Median Bougainvillea, tecoma and other indigenous ftrees
appropriate to the region and in accordance with directions of the

authorities.

12. The answering Respondent submits that the survival rate and
plantation verification is presently being undertaken jointly with
the officers of the Office of the Principal Chief Conservator of
Forests (PCCF) and the respective District Collectors, and a
separate detailed compliance report will be filed upon conclusion

of this exercise.

13. The answering Respondent submits that Respondent Nos. 2 to 4
is ready and willing to extend full cooperation to the PCCF and
the District Collectors of Osmanabad, Beed, Solapur,
Aurangabad and Jalna by providing copies of the permissions,

plantation records, photographs, maps and other documentation.

14. The answering Respondent submits that Respondent Nos. 2 to 4
remain committed to providing any additional information or
clarification that may be required for the verification of tree-fellin

and compensatory afforestation activities.

- e SGREGE ]
Motary Govt. of indi2 Reg Mo. 57807
Chi. Samphafinagar 431 001
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15. The answering Respondent submits that the present affidavit
complies with the directions issued by this Hon’ble Tribunal vide
Order dated 27.11.2024 and places on record complete and
reconciled information relating to tree-felling permissions and

compensatory plantation obligations.

16. In view of the above, the answering Respondent most respectfully
prays that this Hon’ble Tribunal may be pleased to take the
present affidavit on record as compliance of the Order dated

27.11.2024, and pass any further orders as may be deemed fit in

the interest of justice.

Dated this _7@day of December, 2025

Place: _¢{nlr +§.- Neze ~o
PGVVL"J"

JASsmenamt A e

r

For Respondent No. 2 to 4

BEFORE pE

Notary Goyt. of inc;;!e ;geg No.
. Sambhajinagay 431:003.
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A VERIFICATION
; Amrish M. Mankar age 50 working as Project Director, being the

authorlzed representative of the Respondent Nos. 2 to 4, having

. Q. office at Chhatrapati Sambhajinagar, scate on solemn afiirmation
a wf that the contents of this Affidavit on behalf of the Respondent Nos.
2 to 4 are true and correct and the same are based on the records
maintained at our office and are correct to the best of my knowledge
and belief.

:}iln witness whereof, [ have signed this day.

il
’gjylace Chh- Sambhainaga.
Date: |0}12]|2025

FOR RESPONDENT NO. 2 to 4

A\&_\N‘ L417/

/‘\ "
[S [ Advocaies\ 3
: a &
N
For M.V.KINI Law Fi s
Advocates for Respondent No.2 to 4

AFFIDAVIT
Solemniy affirme

before me
by shri/ Smt_ZLYVWSNGY) . DG (o
Age:-__ D Years Ceou- P2v3elt Direl 1y
R/c., el 5 L, l)lf\ﬁ()_ A)Oé?z/1 .

Who ldentified By__ o\, . 171, s T !
“hom He/She is Personally Kiswn o

NOTED & REGISTERED
AT, 81, No.. 86 N
YHIS DOCUMENTS JONTAINS

. PAGES

! E
1 0 DEC A iofary Govt. of lndle Reg No-57807
Chh. Sambhalinanar 424 nna
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ffeg - NHAI-PIU-AUR-Four lening for Rehabilitation 2nd up gradution of Yedshi-
Aurangabad (k.m 100/000 to 290/200 of NH-211 Under NKDP Phase IV A & B in
the state of Maharashtra - Tree cutting permission for the trees in NH-211 EROW
From K.M. 100.000 to K.M. 102.200 Reg.
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